22  Matters raised [RAJYA SABHA] with permission

Alleged theft of personal data from banks and insurance companies and

selling the same to other companies by some brokers
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MR. DEPUTY CHAIRMAN: Okay; it is noted. Yes; it is a serious matter.
Naqviji, kindly convey it to the Finance Minister and IT Minister.
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Alleged illegal construction by a Public Limited Company in Veraval,

Gujarat causing environmental problems
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MR. DEPUTY CHAIRMAN: Shrimati Kanimozhi; not present.

Alleged murder of a tribal farmer leader in Chhattisgarh by land mafias
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